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Be Pmaygstha. JM,

This M.A, bearing 36.134/2090. has been filed by;timé .
'applieant for restoration of the O.A.Né. 1225 of 1995 afterx
setting aside the order of dismissal dated 72,2000,
2e We have heard 1€, counsel for bhoth sides and have
perused the a_pplicatioh. a perudal of the records we find
ﬁﬂét there is sufficient reason? for restoration of the ‘D.A‘..
Accordinely, we set aside the order of élsmigsal dated 7. 2.2@09 .
The O.A, bearing No,1225/1995 .is'hereby mstc‘?mi to its corieinal
file and number, Thus, the M.A, i35 disposed of, The O,A, will

~ come up for h&siine on 28,7.2000, | |

3, No order astp costs.
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